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HIGH COURT OF UTTARAKHAND AT NAINITAL 
NOTIFICATION 

DATED: NAINITAL: SEPT. 21, 2024 
 

No.354/UHC/Admin.A-2/2024 
The State Government, vide Notification dated 05.07.2024, has created following new Family 

Courts: 
1. Family Court, Bageshwar.  

2. Family Court, Chamoli. 

3. Family Court, Champawat. 

4. Family Court, Pithoragarh. 

5. Family Court, Rudraprayag.  

6. Family Court, Uttarkashi. 

              The District Judges of Bageshwar, Chamoli, Champawat, Pithoragarh, Rudraprayag and 

Uttarkashi shall act as Presiding Officers of these Family Courts, in addition to their original assignment 

and while trying the family matters, they will be the Judges of Family Courts. Henceforth, all family 

matters will be instituted in the Courts of District & Sessions Judges instead of the Court of Civil Judge 

(Sr. Div.), and such matters will be tried by the District & Sessions Judges of above districts in the 

capacity of Judges, Family Courts. Sub-judice family matters of the Courts of Civil Judges (Sr. Div.) of 

above districts be transferred to the Courts of District Judges and they will try the such matters in the 

capacity of Judges Family Courts of respective districts from the stage at which they are pending in the 

Courts of Civil Judges (Sr. Div.).  

                  Above order shall come into force with immediate effect. 
 

No.355/UHC/Admin.A-2/2024  

Pursuant to the State Government’s Notification dated 02.08.2016 & 05.07.2024; following 

Family Courts have been upgraded: 

S.No. Existing Court Upgraded as 
1. Additional Judge, Family Court, Rishikesh, 

District Dehradun. 
 

(Presiding Officer: Civil Judge (Sr. Div.) 
Cadre) 

Judge, Family Court, Rishikesh, District 
Dehradun  
 
(Presiding Officer: HJS Cadre) 

2. Additional Judge, Family Court, Roorkee, 
District Haridwar. 
 

[Presiding Officer: Civil Judge (Sr. Div.) 
Cadre] 

Judge, Family Court, Roorkee, District Haridwar  

 

(Presiding Officer: HJS Cadre) 

3. Additional Judge, Family Court, Dehradun. 
 

[Presiding Officer: Civil Judge (Sr. Div.) 
Cadre] 

Judge, Family Court, Dehradun. 
 

(Presiding Officer: HJS Cadre) 
 

 
 

The State Government, vide Notification dated 05.07.2024, has created following 03 new Family 
Courts: 

1. Additional Principal Judge, Family Court, Dehradun. 
 (Presiding Officer: HJS Cadre). 
 

2. Additional Principal Judge, Family Court, Haridwar. 
 (Presiding Officer: HJS Cadre). 
 

3. Additional Principal Judge, Family Court, Roorkee, District Haridwar. 
 (Presiding Officer: HJS Cadre). 
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Pursuant to State Government’s Notification dated 30.07.2024; nomenclature of Family Courts 

have been changed as mentioned against their names in consonance with Section 4 (2) (b) of “The 

Family Courts Act, 1984”:  

IN DEHRADUN DISTRICT 
S.No. Existing Nomenclature New Nomenclature 

1. Judge, Family Court, Dehradun Additional Principal Judge-I, Family Court, 
Dehradun 

2. Additional Judge, Family Court, 
Dehradun  
 

(Now upgraded for HJS Cadre) 

Additional Principal Judge-II, Family Court,  
Dehradun 

3. Judge, Family Court, Dehradun  
 

(Created on 05.07.2024) 
Additional Principal Judge-III, Family Court, 
Dehradun 

4. Additional Judge, Family Court, 
Rishikesh, District Dehradun 
 

(Now upgraded for HJS Cadre) 

Additional Principal Judge, Family Court, Rishikesh, 
District Dehradun 

5. Judge, Family Court, Vikasnagar, 
District Dehradun 

Additional Principal Judge, Family Court, Vikas 
Nagar, District Dehradun 

 

IN HARIDWAR DISTRICT 
S.No. Existing Nomenclature New Nomenclature 

1. Judge, Family Court, Haridwar Principal Judge, Family Court, Haridwar 

2. Judge, Family Court, Haridwar 

(Newly created on 05.07.2024) 

Additional Principal Judge, Family Court, Haridwar 

3. Additional Judge, Family Court, 
Roorkee, District Haridwar 
 

(Now upgraded) 

Additional Principal Judge-I, Family Court, Roorkee, 
District Haridwar 

4. Judge, Family Court, Roorkee, District 
Haridwar 
 

 (Newly created on 05.07.2024) 

Additional Principal Judge-II, Family Court, Roorkee, 
District Haridwar 

5. Judge, Family Court, Laksar, District 
Haridwar 

Additional Principal Judge, Family Court, Laksar, 
District Haridwar 

 

IN NAINITAL DISTRICT 
S.No. Existing Nomenclature New Nomenclature 

1. Judge, Family Court, Nainital Principal Judge, Family Court, Nainital 

2. Judge, Family Court, Haldwani, 
District Nainital 

Additional Principal Judge, Family Court, Haldwani, 
District Nainital 

 

IN PAURI GARHWAL DISTRICT 
S.No. Existing Nomenclature New Nomenclature 

1. Judge, Family Court, Pauri Garhwal Principal Judge, Family Court, Pauri Garhwal 

2. Judge, Family Court, Kotdwar, District 
Pauri Garhwal 

Additional Principal Judge,  Family Court, Kotdwar, 
District Pauri Garhwal 

 

IN UDHAM SINGH NAGAR DISTRICT 
S.No. Existing Nomenclature New Nomenclature 

1. Judge, Family Court-I, Udham Singh 
Nagar  

Principal Judge, Family Court, Udham Singh Nagar 

2. Judge, Family Court-II, Udham Singh 
Nagar 

Additional Principal Judge, Family Court, Udham 
Singh Nagar  

3. Judge, Family Court, Kashipur, 
District Udham Singh Nagar  

Additional Principal Judge, Family Court, Kashipur, 
District Udham Singh Nagar  

4. Judge, Family Court, Khatima, District 
Udham Singh Nagar  

Additional Principal Judge, Family Court, Khatima, 
District Udham Singh Nagar  
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No.356/UHC/Admin.A-2/2024  

Shri Sahdev Singh, Presiding Officer, Food Safety Appellate Tribunal, Dehradun is repatriated, 

transferred and posted as District & Sessions Judge, Rudraprayag, vice Shri S.M.D. Danish.  
No.357/UHC/Admin.A-2/2024  

Shri Dharam Singh, District & Sessions Judge, Chamoli is transferred and posted as Registrar 

(Vigilance), High Court of Uttarakhand, Nainital, in the vacant post.  
 

No.358/UHC/Admin.A-2/2024  

Shri Bindhyachal Singh, Judge, Family Court, Haldwani, District Nainital is repatriated, 

transferred and posted as District & Sessions Judge, Chamoli, vice Shri Dharam Singh.  
 

No.359/UHC/Admin.A-2/2024  

Shri Manoj Garbyal, Registrar (Judicial), High Court of Uttarakhand, Nainital is transferred and 

posted as 1st Additional District & Sessions Judge, Kashipur, District Udham Singh Nagar, vice Shri 

Ritesh Kumar Srivastava.  
 

No.360/UHC/Admin.A-2/2024  

Shri Mahesh Chandra Kaushiwa, 2nd Additional District & Sessions Judge, Dehradun is posted 

as 1st Additional District & Sessions Judge, Dehradun, vice Shri Manish Mishra.  
Shri Mahesh Chandra Kaushiwa is directed to continue the earlier assigned charge of Special Court 

constituted under Section 5 (1) of U.P. Gangster & Anti-Social Activities (Prevention) Act, 1986 at Dehradun, in 
addition to his present duties. 

 

No.361/UHC/Admin.A-2/2024  

Shri Ritesh Kumar Srivastava, 1st Additional District & Sessions Judge, Kashipur, District 

Udham Singh Nagar is transferred and posted as Registrar (Judicial), High Court of Uttarakhand, 

Nainital, vice Shri Manoj Garbyal.  
 
 

No.362/UHC/Admin.A-2/2024  

Shri Dharmendra Singh Adhikari, 3rd Additional District & Sessions Judge, Dehradun is posted 

as 2nd Additional District & Sessions Judge, Dehradun, vice Shri Mahesh Chandra Kaushiwa. 
Shri Dharmendra Singh Adhikari is directed to continue the earlier assigned charge of Anti Corruption Act 

(CBI) for whole of Uttarakhand and Secretary Lokayukta,Uttarakhand, Dehradun in addition to his present duties.  

No.363/UHC/Admin.A-2/2024  

Shri Uday Pratap Singh, Judge, Family Court, Khatima, District Udham Singh Nagar is 

repatriated, transferred and posted as 1st Additional District & Sessions Judge, Nainital, vice Shri Rahul 

Garg.  

No.364/UHC/Admin.A-2/2024  

Shri Madan Ram, 4th Additional District & Sessions Judge, Dehradun is posted as 3rd Additional 

District & Sessions Judge, Dehradun, vice Shri Dharmendra Singh Adhikari.  
Shri Madan Ram is directed to continue the earlier assigned charge of Special Judge, NDPS Act at Dehradun, 

in addition to his present duties.  

No.365/UHC/Admin.A-2/2024  

Ms. Anjali Benjwal, 5th Additional District & Sessions Judge, Dehradun is posted as 4th 

Additional District & Sessions Judge, Dehradun, vice Shri Madan Ram.   
Ms. Anjali Benjwal is directed to continue the earlier assigned charge of Member in Commercial Tax Tribunal, 

Uttarakhand, Dehradun, under VAT Act, 2005. 
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No.366/UHC/Admin.A-2/2024  

Shri Ramesh Singh, Additional District & Sessions Judge, Almora is transferred and posted as 

1st Additional District & Sessions Judge, Roorkee, District Haridwar, vice Ms. Rama Pandey.  

                      Above orders shall come into force on issuance of notifications from the State Government 
regarding posting of the officers, whose names have been recommended for Principal Judges, Family 
Courts/Additional Principal Judges, Family Courts and other relevant notifications from the State 
Government. 

 

Note: (I) 
1. Recommendation of the name of Shri Nitin Sharma, Chairman, State Transport Appellate Tribunal, 

Dehradun is being sent to the State Government to give him additional charge of office of the 
Registrar, State Consumer Dispute Redressal Commission, Dehradun.  
 

2. Recommendation of the name of Shri S.M.D. Danish, District & Sessions Judge, Rudraprayag is 
being sent to the State Government for his posting as Presiding Officer, Food Safety Appellate 
Tribunal, Dehradun, vice Shri Sahdev Singh.  
Shri S.M.D. Danish will not be entitled for Transfer Travelling Allowance.  

3. Recommendation of the name of Ms. Rama Pandey, 1st Additional District & Sessions Judge, 

Roorkee, District Haridwar is being sent to the State Government for her posting as Principal Judge, 

Family Court, Haridwar.  
 

4. Recommendation of the name of Shri Manish Mishra, 1st Additional District & Sessions Judge, 

Dehradun is being sent to the State Government for his posting as Principal Judge, Family Court, 

Udham Singh Nagar.  

 

5. Recommendation of the name of Shri Sushil Tomar, Judge, Family Court, Nainital is being sent to the 

State Government for his posting as Principal Judge, Family Court, Nainital. 
 

6. Recommendation of the name of Shri Rahul Garg, 1st Additional District & Sessions Judge, Nainital is 

being sent to the State Government for his posting as Principal Judge, Family Court, Pauri Garhwal. 
 

7. Recommendation of the name of Shri Bharat Bhushan Pandey, Judge, Family Court, Pauri Garhwal 

is being sent to the State Government for his posting as Additional Principal Judge-I, Family Court, 

Roorkee, District Haridwar.  

 

8. Recommendation of the name of Ms. Monika Mittal, Judge, Family Court, Kashipur, District Udham 

Singh Nagar is being sent to the State Government for her posting as Additional Principal Judge, 

Family Court, Kashipur, District Udham Singh Nagar.  

9. Recommendation of the name of Shri Mohammad Sultan, Judge, Family Court, Dehradun is being 

sent to the State Government for his posting as Additional Principal Judge-I, Family Court, Dehradun.  

 
 
 

10. Recommendation of the name of Shri Om Kumar, Judge, Family Court-I, Udham Singh Nagar is 

being sent to the State Government for his posting as Additional Principal Judge, Family Court, 

Udham Singh Nagar. 
 

11. Recommendation of the name of Shri Manish Kumar Pandey, Registrar, State Consumer Disputes 

Redressal Commission, Dehradun is being sent to the State Government for his posting as Additional 

Principal Judge, Family Court, Khatima, District Udham Singh Nagar.  

12. Recommendation of the name of Shri Shivakant Dwivedi, Judge, Family Court, Haridwar is being sent 

to the State Government for his posting as Additional Principal Judge, Family Court, Haridwar.  
      Shri Shivakant Dwivedi is directed to continue the earlier assigned charge of Chairman, Permanent        
       Lok Adalat, Haridwar, in addition to his present duties.  
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13. Recommendation of the name of Shri Vivek Dwivedi, Judge, Family Court, Kotdwar, District Pauri 

Garhwal is being sent to the State Government for his posting as Additional Principal Judge, Family 

Court, Kotdwar, District Pauri Garhwal.  

14. Recommendation of the name of Shri Kuldeep Sharma, Judge, Family Court, Vikasnagar, District 

Dehradun is being sent to the State Government for his posting as Additional Principal Judge, Family 

Court, Vikasnagar, District Dehradun.                                                        

15. Recommendation of the name of Ms. Meena Deopa, 2nd Additional District & Sessions Judge, Udham 

Singh Nagar is being sent to the State Government for her posting as Additional Principal Judge, 

Family Court, Rishikesh, District Dehradun.  

16. Recommendation of the name of Ms.Rajani Shukla, Additional Secretary (Law)-cum-Additional L.R., 

Government of Uttarakhand, Dehradun is being sent to the State Government for her posting as 

Additional Principal Judge-II, Family Court, Dehradun.  

17. Recommendation of the name of Shri Manindra Mohan Pandey, Judge, Family Court, Laksar, District 

Haridwar is being sent to the State Government for his posting as Additional Principal Judge, Family 

Court, Laksar, District Haridwar.  

18. Recommendation of the name of Shri Dharmendra Kumar Singh, Registrar, Uttarakhand Public 

Service Tribunal, Dehradun is being sent to the State Government for his posting as Additional 

Principal Judge, Family Court, Haldwani, District Nainital. 

Above orders shall come into force on issuance of respective notifications from the State 
Government.  

 
Note: (II) 

 

Recommendation is being sent to the State Government to fix the territorial jurisdiction of 

following Family Courts: 

S.No. Name of the Family Court Territorial Jurisdiction 

1. Additional Principal Judge-I, 
Family Court, Roorkee, District 
Haridwar  

Tehsil Roorkee 

2. Additional Principal Judge-II, 
Family Court, Roorkee, District 
Haridwar 

Tehsil Bhagwanpur 

.   

By Order of the Court, 
  Sd/- 

      (Kahkasha Khan) 
Registrar General 

 

No.5263/UHC/Admin.A-2/Transf. Posting. /2024                                                                Dated: Sept. 21, 2024 

1. All the District Judges of the District Judiciary for information. 

2. Principal Judge, Family Court, Dehradun and Judges, Family Courts of the State for information. 

3. P.P.S. to Hon’ble the Chief Justice for information and to place it before Lordship. 

4. P.S./P.A. to Hon’ble Judges of the Court with the request to place the notification for kind perusal of 
Hon’ble Judges. 

5. All the Registrars of the Court for information.  

6. Principal Secretary, Law-cum-L.R., Government of Uttarakhand, Dehradun for information.  

7. Principal Secretary, Legislative, & Parliamentary Affairs, Govt. of Uttarakhand, Dehradun for information.  

8. Accountant General, Uttarakhand, Mahalekhakar Bhawan, Kaulagarh, Dehradun for information.  

9. Secretary Personnel, Government of Uttarakhand, Dehradun for information. 
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10. Legal Advisor to H.E. the Governor of Uttarakhand for information.                                                  
11. Director, Uttarakhand Judicial & Legal Academy, Bhowali, District Nainital for information.  

12. Member-Secretary, Uttarakhand State Legal Services Authority, ADR Building, High Court Campus, 
Nainital for information.  

13. Chairman, Commercial Tax Tribunal, Uttarakhand, Dehradun for information.  

14. Chairman, State Transport Appellate Tribunal, Dehradun for information.  

15. Legal Advisor to Public Service Commission, Uttarakhand, Haridwar for information.  

16. Registrar, Public Service Tribunal, Uttarakhand, Dehradun for information.  

17. Registrar, Consumer Dispute Redressal Commission, Uttarakhand, Dehradun for information.  

18. Presiding Officer (s), Labour Court, Dehradun, Haridwar and Kashipur, District U.S. Nagar for information.  

19. Presiding Officer, Industrial Tribunal-cum-Labour Court, Haldwani, District Nainital for information. 

20. Presiding Officer (s) Food Safety Appellate Tribunals, Dehradun and Haldwani, District Nainital for 
information.  

21. Deputy Registrar (Accounts) of the Court for information.  

22. Director, Directorate of Treasuries, Pension & Entitlements, Uttarakhand, 23- Laxmi Road, Dalanwala, 
Dehradun for information and necessary action.  

23. Director, Government Press, Uttarakhand, Industrial Area, Ramnagar, Roorkee-247667, District Hardwar 
for Publication of the Notification in the next issue of the Gazette of Uttarakhand and also to furnish copy 
of Gazette to this Court.                                                                                                                   

24. P.S. to Registrar General.  

25. Chief Treasury Officer of all districts.   

26. Deputy Registrar (IT), High Court of Uttarakhand, Nainital for uploading the notification on the website of 
the Court. 

27. Guard File/ Assistant concerned. 

                                                                                                                                                   Assistant Registrar                                                                                                                                  
                                                                                                                                                 Admin.A-2 
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qha'

try  faTqtF  3ri  ti*  rfu-5679/Admin.A/2023  fas  12.io.2023
iFT ijiFt i]i5uT  ed  tFT EFtE  i5t I  stfFT t$  3FF  ¥  ed  t7i;  ed  tFT frm 5en  €
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S.No. Present Designation Recommended to be

changed as
1. Judge, Family Court, Dehradun Additional  Principal  Judge-

rfu-321 /qitl  3TFT/2Ooi, I, Dehradun
ffro  24  fir,  2Ooi  Ei¥T  gr  Ta

th-17o/XXXVI(2)/2013-
087Oi-T.c. ffro  27  H,   2013  EitT  szfH

vio-321 /iRT    3TFT/2001,
ffro 24  faiTqi,  2Ooi  tfr tirfu ed
5T

2. Additional     Judge,     Family     Court, Additional  Principal  Judge-
Dehradun 11, Dehradun

th-170KXXVI(2)/2013-
08 /Oi-T.c. fas 27 iH 2013 Em fry
ti                rfu-17222983 72024 fas
05    at    2024    giiT    i3tFFT
tio-170     /XXXVI(2)/2013-08     /01-T.C.
fas 27 qu 2013 tat dun ed gr

3. Additional      Judge,      Family      Court, Additional  Principal  Judge,
Rishikesh Rishikesh

th-38-TtF(1)/iqiq    faiTTTT
;2004,     fas     15     3Tha    2004     8iiT



LS3-3/FCS/2/2023-XXxvl-A-3-Law  Department-Part(1 )

I/228933/2024

.gr vi            in-83;ffro 02.
08.2016             Slit             StfFT
tio-38-Ttf5(1)/qiq  faiTTTT  ;2004,  ffro
15 eTha 2004 al tiife ed gp

4. Judge, Family Court, Vikas Nagar Additional  Principal  Judge,
th-165/XXXVI(3)/2016-154 Vikas Nagar

;tlTO ;20 1 5 fas i3 3TEfEq¥ 2Oi6a,
5. Judge, Family Court, Haridwar Principal Judge, Haridwar

ch-321 /qTq  aTgmT/2ooi,
fas 24 far, 2Ooi

6. Additional      Judge,      Family      Court, Additional  Principal  Judge-
Roorkee I, Roorkee
FTrwh   ch-38-qtF(1)/fflq   fin
;2004,     ffro     15     3Tha     2004     giiT
qfir ti             ch-83/fas 02.
08.2016              gliT              i3tfFT

tio-38-TEE(1)/qm  fa`m  /2004,  fan
15 3Tha 2004  tar tichfha ted gT

7. Judge, Family Court, Laksar Additional  Principal  Judge,
wh-i03exxxvl(3)/2Oi8-192 Laksar

;2016 ,  fas  16  iTFT,  2018
8. Judge, Family Court, Nainital Principal     Judge,     Family

in-3034/HTa-qTq-2-226 Court Nainital
/89,  fas  15  TqT3R,  1995

9. Judge, Family Court, Haldwani Additional  Principal  Judge,
in-i65zxxxvl(3)z2Oi6-154 Haldwani

ZHTO 72Oi 5 fas 13 3]qfflt, 201 6
10. Judge, Family Court, Pauri Garhwal Principal     Judge,     Family

wh-3034/HTFT-iFIZT-2-226 Court, Pauri Garhwal
;89,  ffro  15  TqTF{,  1995

11. Judge, Family Court, Kotdwar Additional  Principal  Judge,
flt3qT-94KXXVI(3)/2016- Kotdwar

208 ;2OoiHT.c.11 ffro  25  titfEF{;  2016
12. Judge, Family Court-I, Rudrapur Principal     Judge,      Family

(Have     territorial     jurisdiction     of     Tehsil Court,    Rudrapur,    Udham
Rudrapur and Kichcha) Singh Nagar

HcaT-321 /qiq   3]gmiT/2ooi,
fas 24  fafflTq{,  2Ooi

13. Judge, Family Court-II, Rudrapur Additional  Principal  Judge,
(Have     territorial     jurisdiction     of     Tehsil Rudrapur,     Udham     Singh
Gadarpur) Na8ar

wh-165AIXXVI(3)/2016-154
/eno/20i5fasi33TffEF{,20i6
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14. Judge, Family Court, Kashipur Additional  Principal  Judge,
rfu-i557xxxvl(3)72Oi6-208 Kashipur

z2Ooi-T.c. fas 27 ftw, 2016
15. Judge, Family Court, Khatima Additional  Principal  Judge,

ch-94exxxvl(3)/2016- Khatima
208 72Ooi_T.c.11 fas  25  3TFT,  2016
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